
L:1rL 

BANGALOi BEJCH 

lind Floor, 	ori1eL 	Ccìi 	i.D) 	LJ cs Hagar, Bangalore 38 

Application No 	/1922i (. Jn 	I6Q-S.1.. j19) 

Applicant() 	Jrus 	esndep) 

To 
Sfe 	Vo /1 /0 

fr -L 	 .j4L•)1 	/ 
A 1 .  

Take notice that; V PNO. 	c che file 

of the High Court of iarna- aka 3ac::a*o 	i: nsorred 

to this Tribunal Under Eocti(,,n 2 c the \ilniStratie 
Tribunals Act, 1985. and Registered as Application 

Jl986T) is posted for hearir. onth.i-
You are directed to appear on the said heari: date 
failing which the matter will be heard in your absence. 

By Drcer, 

ip-c/f) 

Date 	7 	 kDeputy Regisrar 



CEiR'\L 	
UoP.0 

BANGALOR BE9H 

lind Floor, CummerC 1  Cornnlp 	DA) 	3gar, Banqalore038. 

Application No0.c. 	/ 
i(T (JPNo.  

p
entLs 

iicant(. 	Ve 5U 	 Rcspond) 

/ 	1' kLLa Lf 	
L 

T 
-' 

._;T •  

/VO 	, X0 v' 	I-ir / 

Take notice that, 	on te file 

of the High Court of Kern. ;:c 	:.;çalcre 	rnsfer'ed 

to this Tribunal Undor 9ctio 29 c 	he Administrative 

Tribunals Act 1985. and Registered 35 Application No 
071986T) is posted for hearing  

You are directed Co apear on the said hearing date, 
failing which the matter will be heard ja vou.r absence. 

By rde 

7 
Date(O 7. %. 	

4DeputY Registrar 



CENTRAL ADMINIST9ATIVE TRIBUNAL 
EL4NGALORE BENCH 

Commercial Complex(BDA) 

A /V 	(7) 	Indira rJagar, Bnga1a. 38 

AppliQant (W.P,) /t7c Irsus 	Respondent , 

I' 	

A4 

No. 
9ifr  

-- 

6o(7 16. 

Writ Petition No. 	on the file ef Honble High 
Court of Karnat&, Banqalore, transferred to this Tribunal under Section 29 
of the Administrative Tribunals A5t, 1q85., and registered in this 
Tribunal as Application No. J%

te 
j22js posted j)efore the Bench 

on 	 _ 	for 	i' - 	h ea tin g. 

2. • 	You are directed to appear on the aforesaid date at 10.30 AM 
failing which further proceedings will be held in your absence, 

By order of the Tribunal. Aa— 
( Sect on Offic4 

Judicial, 



CLNTRPW ADi9INISTRATIVE TRIBUNAL 
BANGALGRE BENCH 

Conmercial Complex(BDA) 
Indira Nagar, Bangalore.38 

F Applicant (w.P. f6)f/i' ) Versus 	Respondont 
A ,1  

To 

( 	 k', 
IJ S  

Writ petition No.((//2 	on the file of Hon'blo High 
Court .f Karnataka q  bancaloreq, transferred to this Tribunal under Section 29 
of the Administative Pct,  19859  and registered in this Tribunal as 
Application 	posted before the Bench on  
for 	 hearing. 

2. 	Your are directed to appear on the aforesaid datc at 10.30 AN 
failing which further proceeding. will bsheld in your abeence. 

By Order of the Tribunal. 	 - 

( S ection Of fi er ) 	 4 



CENTL ADMIN ISTP iib TRIBU1fJ. 	
U.P ,C 

A 	A I 

lind Floor, Commercial Complex( BDA 	
Indira Nagar, Banga lore 

Application 	
. 	/1986(T) (WP.No, 	/19) 

Versus  
- 	j 

To 

tLY I
lk 

, 	
. 

Take notice that W cP eNo,. /6s1/ o the file 
Karnataka angaloTe transferred 

of the High Court of  
to this Tribunal Under Section 29 of the Administrative 
Tribunals Act, 1985 and Registered as Application No0 

, j1986T) is posted for hearing  

You are directed to appear on the said hearing date, 
failing which the matter will be heard in your absence. 

By Order. 

Date S 

pao 

9-rDeputy Registrar 



' ti, (1 

CENTRAL AO1INISTRATIVE TRIBUNAL 
BANGALORE BENCH 

Commercial Complex(BDIA) 

	

,1) nm 1CY/Y( (T) 	Indira Nagar, Bangalore.38 

Applicant (w.P. 	Versus 	Respondent 

A /  

To e 	 /. 	 W- 

:!'" 6j 	kj PrA 
-/ 	/Vo 1/ 7, 2 ,,d 	Jc (cpA-eiu 	ott u/ 	j- 

'c1!(  
Wrjtetition No.(!7' on the file of Hon'b1 High 

Court Pof Karnataka 9  ban alore transferred to this Tribunal under Section 29 
of the Administative Act 19869  and registered in this Tribuna). as 
Application No. 	is posted before the Bench on 
for 	 hearing. 

2, 	Your are directed to appear on the aforesaid date at 'O.JJ AN 
falling whIch further proceeding.s will beheld in.your absence. 

By Order of the Tribunal. 

.... 	 ( Section Off er ) 
Judicial.. 



U 

CENTRAL P%DMINISTRATIUE TRIBUNAL 
BAN GA LORE BENCH 

10 
Commercial Complex(BDA) 
Indira Nagar, 8nalo. 38 

 

Applicant (w0P.) fJjiIj 
Jersus Respondent 

.,, 	;:/ 	•/ (' eaLt 

O ALo '76/-& 	 / 

rl 	 JJJ 

16 
LAX 'c'' (vocaL 

Writ Petition No./7/.2J 	on the file .'f Hon'ble High 
Court of Karnaf, Bangalore, transferred to this Tribunal under Section 29 
of the Administrative Tribunals Act9 1985, and registered in this 
Tribunal as Application No. 'J7)is posted 8fore the Bench 
on 	/r7j 	for x4sj tiw d'&e 	h ea nfl a. 

2. 	You are directed to appear on the aforesaid date at 10.30 A1 

failing which further proceedings will be held in your absence. 

By order of the Tribunal. 

(Sect on P~fir ) 
Judicial, 

L 



CENTRAL ADMINISTRA.L ..'Jb TRIBUNjL 	
U.P.C. 

BANGALORE BENCH 

lInd Floor, Commercial Comp]eX(BD?) Indira Nagar, BangalOreu 

Application Noo. 	2 	986(T) 

C) 	IL 

To 	
0 

/1/, RA 	S/u N 
, 	ç 

- 

	

Take notice that 	
on the file 

of the High Court of Karnataka 	J. angaore transferred 
to this Tribunal Under Section 29 of the AdmniStrati 

ve 

Tribunals Act, 1985 and Registered as Application No. 
- 	_J1986T is posted for hearing on: 
You are directed to appear on the said hearing date, 
failing which the matter will be heard in your absence. 

By Order.  
1 

..- 

iU- 	
Deputy Registrar 

Date  



CENTRAL ADMINISTRATIVE TRIBUNAL 
BPJ'GAL0RE BENCH 

C •nrnercial Comple,' (EDA) 
Indira Nagar 
Bangalore —560 038 

	

Application N 	 21; .1.98ç('T  ) 

Appiicr 	 sderjtj) 
:n 

3outh rr 

/
To , 

i.flCct(:T Of :C 9  rUtcr 	I .TIL: 	:CiCen 	-cc,I 	 cT  

Take notice that application abovementioned is posted 
for hearing on 	 ____•. You are, therefore, directed to 
appear in person or through a duly authoried legal practitioner 
on the said date, 	i.L:- 	 I bc 	in ycu 

By order of the Registrar. 
(/ Bangalore 	 Fc Deputy Regis&rar. 

Dated f' 



CENTR'\L ADMINISTP ..'LVE IR1 3UNAL 	U • P .C. 
GALORE BENCH BA.N  

lind Floor, Commerc]. Comp1ex(BDA) Indira agar, Bangalorcd 

Application No. 	/19(G6(T)  

S 	 Rspondep() 

To 
Dc%b, 	No / '7cc, 

9Ac1 XJ'-L 	22iQpAC1l . ) 	JJ-' 

C) 	 r 

Take notice that WP.Noj6i/ 	on the file 
of the High Court of KarnaTbak6i Eangalore transferred 
to this Tribunal Under Soction 29 of he Administrative 
Tribunals Act, 1985. and Registered as Application No. 

çJ1986T) is posted for hearing 
You are directed to appear on the said hearing date, 
failing which the matter will be heard in your absence. 

By Order, 	,. 

De Date 	
puty Registrar 



I 

—2— 

Given under my hand and the seal of this 
.Triburi'al. 

REGISTPR.( 

SrtM.V.Seshadri, Advocate, 
No.10, Paraka1aiutt 	 BtdLQd 

Banqa1ore.. 

Sri K.J..Shetty, Advocate, 
No.115, Sampige Road, 
Malleswaram, 
'Banqa1  ore.,560 003. 



ORDER 
40 - CENTRAL A04INISTP1ATL'E TRIBUNAL 

BANGPL ORE BENCH 
Commercial Complex(BDA), A-1-11 	 Indira Nagar, Bangore-560 038. 

S 	 Dated the •' Aug.'86. 
ON THURSAY THE 24TH JULY, 1986 

PRESENT 	S  
THE HON'BLE MEMBER (JUDICIAL) 	: SHRI CH.PLAMAKRISHNA RAO 
THE HON'BLE MEMBER (ADMINISTRATIVE):SHRI L,H.A,RESO. 

IN APPLICATION NO.208 OF 186(T) 
(W.P.NO. 16251 OF 1979) 

Sh.K.B.Ramaswamy, N0.140309  
Indian Telephone' Industries Ltd., 
Doorvninagar, Bangäbre.16. 	... 	Applicant, 

Central Government by its, Secretary, 	7. Sh.M.Eabu S.No.9261.-' 
Tele-comrriuniction,Deptt., New Delhi. 	Indian Telephone In- 
India-  Telephone Industries Limited, 	dustries Ltd., 
by its Managing Director, Doorvani- 	Doorvaninagar, 
nagar, Bangalore.16. 	 8ang1ore.16. 
Executive Director(B), Indian 
Telephone Industries Limited, 

Iq Doorvaninagar, Bangalore.16. 
Srnt.Gajalakshrni Lak shman, 
Staff No.11772, India' Telephone 
Industries Ltd., Doorvaninagar, 
Bangalore.16. 
Smt.Padmavathi, Staff No.17811, 
Indian Telephone Industries Ltd., 
Doorvaninagar, Bangalore.16. 
Sri N.C.Dasappa, Staff No.16705, 
Indian Telephone Industries Ltd.', 
Doorvaninagar, Bana1ore.J,, 

ORDER 

8, Sri Kurnbaiah, 
S.No.9266-R, 
Indian Telephone 
Industries Ltd., 

Doorvaninagar, 
Bangalore.16. 

9. Kaliappan, 
S.No. 11310-B, 
Indian Telephone 
Industries 
Poorvaninag ar, 
Bangalore.16. 

Respondents. 

In the above said application this Tribunaishas 
passed the following order:- 

"Counsel on both sides state that no notification 
has been issued under Section 14(2) of the Admi-
nist;ative Tribunals Act, 1985, so as to attract 
the jurisdiction of the CentralAdministrative 
Tribunal over the Indian, Te,lephone Industries(ITI) 
Since the,prayer iri the W.P. is for. the issue of 
kk a direction to respondents 2 & 3, i.e., I.T.I., 
represented by itanaging Director, and the 
Executive Director (B), ITI, to promott the appli-
cant to the next cadre, such a notification is a 
sine qua non for entertaining the W.P. transferred 
from the Hiob Court of Karnataka to this Bench of 
the TribunaL, We 'therefore direct the Registrar to 
take steps for transferring back the W.P. to the 
High Court of Karnataka, addressing its Registrar 
suitably in the matter," 



- 
, 	 CENTL AUfIINISTRATIVE TRIBUNAL  

BANGALORE BENCH 
Commercial Complex(BDA) 
Indira Nagar, Ban9alore,38 

Applicant (w.P. t 379 ) Versus 	Respondit 

To 
kL 

,• Ne. 	 ( 
t5 

 
/vo 1'7C  

cct6 	1 
Writ petition No. It' 	/7 	on the file of Hon'ble High 

Court Pf Karriataka, banoalore transferred to this Tribunal under Section 29 
of the Administatiue Act, 11985, and registered in this Tribunal as 
Application 	is posted before the Bench on _h 	86 
fot fixipq--th--  dat— 	-1 hearing. 

2. 	Your are directed to appear on the aforesaid dato at 10.30 A1 
failing which further pr'oceeding 'ujjll be--held in your absence, 

By Order of the TribJrisl. 	- 

6 	.- 	 ( S eofcer 
Judicial. 

/ 



CENTRAL AOMINISTRATI\IE TRIBUNAL 	 j') (1 () 

BANGALORE BENCH 

Commercial Complex( BOA) 
Indira Nlagar0 Bangalaza&  38 

Applicant (w.P.) 	Jersus 
	Respondent 

/3• 	'V) 

To S1 

	

i/WVL A(ac'y 	 (/2 
c(c c /6 

Writ Petition No. 	 . on the file 'f Han' ble High 
Court of Karnat 	Banqalore9  transferred to this Tribunal under Section 29 
of the Administrati'Je Tribunals Acts  1965 and registered in this 
Tribunal as Application No. 	CaLis posted 'efore the Bench 
on 	for 	 h ear in g, 

2. 	You are directed to appear on the aforesaid date at I0.30 APi 
failing which further proceedings will be held in your absence. 

By order of the Tribunal. 

( Sec on Offier ) 

Judicial. 



S 

JLEEPLA 

CENTRAL ADMINISTRATIVE TRIBUNAL  
BANGALORE BENCH 

Commercial Complex(BDA), 
Indira Nagar, 
Bangalore-560 038. 

Dated the 	August , 1986. 

REF: APPLICATION 

To 

The Registrar, 
HighCourt of Karratak.a, 
-Iigh Court ui1dinig, 	- 	- - 
Banqalore 1. 

Subject Returning of \.P.No.161179 

to the Hign Court of Karriataka. 
- 	..._ ...... 

Sir. 	. 	... 	. . 	.-... 

Writ Petition No.J( J/7C) - 	on the file of the  

-. - ......HighCourt'- of Karnataka, Bangalore, transferred to this. 

Tribunal under Section 29 Of tne Administrative TibunaJ. 

Ac.tr..85.is returne.d..herewit.fo.r.Dec.eSsary action, Lm .. 	...... 

pur.suane of. -this Tribunal'sQrder .-- 

copy.o-wbIcIi...Ls.encIasecF herewith-. .. .. 	.-..,. .. 	. 	. ...... 

EGYSTRAR. 

- End: Entire Records of the Case.

CA  

. 

	

-- 	 (-: 

- 

KFJVI 


